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DrSCUSSION   UNDER   RULE   176    RE 
SITUATION   IN   BIHAR 

THE VICE-CHAIRMAN (SHRIMATI 
PURAB1 MUKHOPADHYAY) : Mr. 
Rajnarain. 

SHRI HARSH DEO MALAVIYA (Uttar 
Pradesh ) : What is the time allotted   ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Twenty-five 
minutes   for   him. 

SHRI HARSH DEO MALAVIYA : I 
hope he will stick to it. 
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SHRI BHUPESH GUPTA (West Bengal): 
Now, is it a debate for attacking the Communist 
Party ? Is tirelatable to the Bihar situation ? If it 
is so, then let it be taken as such. We are not 
running away. We shall be discussing it on its 
merits. Who supported the Anand Margis ? 
Who said all kinds of things? We have been 
saying that you are being financed by the Birlas. 
If in relation to Bihar we have done anything 
wrong, let them say so. We will reply to it when 
our member speaks. You have one point of 
view and one line of action. We have another 
point of view and another line of action. Let this 
be debated in a dispassionate and objective 
manner  in  the  House. 

 
THE VICE-CHAIRMAN    (SHRIMATI 

PURABI MUKHOPADHYAY) :      Do you 
want a debate on this or not ? Please don't 
interrupt.   I   won't   allow it. 
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WE    ACCUSE 

Memo of charges submitted to the President of 
India on 12th November 1973 against Mr. Lalit 
Narain Misra, Union Railway Minister and his 
younger brother, Dr Jagannath Misra Bihar 
Power  &  Irrigation  Minister. 
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THE      VICE-CHAIRMAN    (SHRIMATI 
PURAM     MUKHOPADHYAY)    :     Please 
finish. 

 
SHRIMATI PURABI MUKHOPADHYAY: 

Your time is up.   Not a minute more. 

 

SHRI D. P. SINGH (Bihar) : Madam, Vice-
Chairman the manner in which the debate on 
the Bihar situation has been initiated would 
immediately give the impression that at least, 
as far as the initiator is concerned, he is hardly 
interested in the affairs of Bihar. 

SHRI RAJNARA1N : Yes I am. 

SHRI D.P. SINGH : And today in this 
House he wants to discuss various all-India 
politics, his bickerings for the last twenty or 
thirty years, his frustrations, his failures and he 
is trying to   settle old scores. 

{Interruptions) 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Members 
will  please keep quiet. 

 
(Interruptions) 

SHRI D. P. SINGH : The honourable Mr. 
Rajnarain has all the time been trying to criticise 
the Congress Party, the Congress Government, in 
the State as well as in the Centre for time anti-
democratic postures. But at least this he has 
tripped up and put his wrong foot in because if 
the choice before the Government was either to 
preventively detain him in Bihar or to check the 
odium of an ugly situation—what he creates 
here—then certainly it is a democratic posture to 
allow him to be present here and talk what he 
likes. It was possible to stifle his voice. He was 
trying to come and create difficulties in that 
unfortunate Stale. 
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Madam, Bihar is in distress today. The 
situation in Bihar is calamitous. People for 
years, and particularly in th's year, have been 
suffering cons'iderably, when there is a scarcity 
of food and of materials necessary for life; prices 
have been skyrocketing like everywhere, but-
while in other places the people have a caushion 
and past years' savings to bear this burden, it is 
our people—unfortunate men—whose suffering 
has been aggravated this year in this calamitous 
situation. And we are trying to make every effort 
to solve th' problem. After all, the problem 
would not b; solved by inciting innocent students 
to come forward and by making them victims 
of bullets. This is what they are trying to do 
today. At a moment when th;y should have 
tried to solve th; situation by creating a healthy 
atmosphere to produce more food, to have a 
better system of distribution and to alleviate 
the suffering of the people as far as they can, 
then come these gentlemen, particularly our 
great friend. Mr. Rajnarain, with his socialism. 
I have great respect for Mr. Rajnarain because 
he was trained under Acharaya N&rendra Deo, 
the great socialist, whom we respect. But from 
Acharya Narendra Deo to th? company that he 
finds himself in today—the company of Mr. 
Charan Singh—one can very well imagine the 
erosion that his socialism has undergone. 

Now these are the people who are the friends 
of the students. These are the people who are 
champions of the cause of the suffering humanity 
of Bihar. Such is the friendship, such is the 
credential of the champion of the people of 
Bihar. We are no apologist for the present state 
of affairs as to who has brought it in... 

 
SHRI D. P SINGH : I will remind of 

1967.. (Interruption by Shri Rajnarain) Raise a 
point of order and I will sit down. Unless you 
do that I will go on I will remind my friend of 
1967 when the S.S.P. was in power when Mr. 
Karpoori Thakur, whom he has tried to 
eulogise this moment... 

 
SHRI D. P. SINGH : Will you please 

answer that ? Mr. Karpoori Thakur resorted to 
shooting of students.  . 

 
 

SHRI D.P.SINGH: Inspiredbythismodern 
socialism, now he goes a step further. Now he 
is thinking of—actually, he is the prime-mover, 
the prime negotiator—bringing about, forging, 
unity of strange bed-fellows, the most significant 
of whom is Mr. Balraj Madhok whose 
championsh'p of capitalism and everyth'ng that 
he stands for is known to the people at large. In 
their latest manifesto, everything finds a place 
except socialism, except what our friend wants to 
champion today. 

About Bihar, we would have appreciated 
if some constructive suggestions had been made 
to solve the problem. Madam, you will appre-
ciate that when the movement started on the 
18th, it was not the students who came forward 
but it was the goondaelementsthat predominated 
the scene, and not content with that, the whole 
effort had been to bring in these elements to 
take them into awkward situations, to get these 
innocent popic killed, to get them suffer and to 
make political  capital  out  of it. 
9/Rajya Sabha/74—8 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAV) : Please sit 
down. 

SHRI D. P. SINGH : Today the Govern-
ment, my party—and I am proud to say about 
my party—have been responsive to the urges of 
the people. This party has reacted in a manner in 
which no party in this country has. We have 
been able to respond to the call of the people. 
Mr. Jayaprakash Narayan, for whom we have 
the highest respect, we have acted on his advice. 
He wants to economise. We have pruned the 
Ministry from 46 to 13. What more do you 
want   ? 

SHRISHYAMLAL GUPTA (Bihar) : 
Again you are expanding it. 

SHRI D. P. SINGH : Expanding accor-
ding to the exigencies. We will now take people 
who will work. Therefore, at a moment of this 
national crisis we would expect that you rather 
co-operate, that you should have come forward 
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[Shri D. P. Singh] with a scheme in which 
the largest of investment couid have been made 
in Bihar. I am disappointed. You have not 
pleaded for the case of Bihar. You have not 
pleaded even for reform in land, even for 
consolidation of holdings. You have not 
pleaded for supply of food, for instance, or for 
development of industries which are agriculture-
oriented so that there could be improvement in a 
State which is predominently agricultural. We 
do agree that Bihar calls for colossal investment. 
Now we have a refinery in Bihar. There are 
refineries in Assam and in Gujarat. What is an 
investment of Rs. 500 crores in Bihar compared 
to much larger investment in other States 1 If 
more of investment had been made in Bihar, 
more of employment would have been generated. 
But, Madam, we are faced with a difficult situa-
tion in Bihar. After 25 ye^rs of abolition of the 
zamindari sytsem we have not been able to get 
over the feudal mind of the people. 

Madam, I sympathise with the sufferings of 
millions of students who are unemployed today. 
But will any one of them go and ask them to go 
to the fields ? Not one of them will do that 
Please have the courage to go and tell them to 
go to the fields. 3 P.M. 

 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY): You have got 
a free pass. You can go anywhere. 

SHRI D.P. SINGH : They would rather 
like to be clerks than work in the field. It is 
possible to bring about reform in Bihar. It is 
possible to provide employment to our young 
men in agriculture. Unle?s we are able to intro-
duce talent in agriculture and treat agriculture 
as an industry, this State has no future. This 
State has a future only when the political parties 
come and take a healthy interest in it and not 
take an interest in the suffering of its peoples 
They are trying to-day to exploit the suffering of 
Bihar. They are trying to make the best out of a 
bad bargain. People are dying there and they 
wish that more people were dead so that they can 
come and parade more and more and capitalise 
on the suffering of that State. We take a healthier 
attitude, a more helpful attitude and so we are 
fighting the problem on many fronts. We have 
he problem of unemployment; we have the prob-
lem of underinvestment; we have various other 
problems. They have many States in which they 

can carry on their struggle. We would request 
that they may spare Bihar and not give us un-
solicited help and unsolicited support so that our 
people can develop according to their own genius 
and come to their own fulfilment. 

 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Raj-
narain, you will not be allowed to speak every 
time. Please   sit   down. 

 
SHRI RANBIR SINGH (Haryana) : On a 

point of order, Madam. My submission is that 
when he was not called, whatever he has said 
should not go into the record. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Mari-
swamy. 

 
SHRI NIREN GHOSH (West Bengal) >. 

New things will be manufactured for you. 
SHRIS.S. MARISWAMY (Tamil Nadu): 

Madam, there is a proverb in Tamil that there is 
no smoke without a fire. It is a fact that some-
thing is wrong in the state of affairs in Bihar. 
Otherwise this sort of violence would not have 
erupted. It is the duty of the people of Bihar 
particularly and the people at large in the whole 
of India to ponder over what the real difficulty 
is. We had the difficulty in Gujarat and even 
before it was over, trouble started in Bihar. So, 
what is wrong really ? In my opinion. Madam, 
the mistake lies in Delhi. Whenever there is to 
be an election of the leader, the legislators are 
expected to meet and elect the leader. This is the 
system that we have been following right from 
1935. Unfortunately we have bid good-bye to 
that system very recently and now this election 
is being made in Delhi. 
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This is the root cause of all the trouble in 
Gujarat. Elections were conducted; ballot boxes 
were carried to Delhi and they were opened in 
Delhi and the results were announced from 
Delhi. And in six months' time the trouble 
started there. Before that the same thing was 
adopted in Andhra Pradesh and Mr. Narasimha 
Rao had to go into exile. And now we find the 
poor Mr. Ghafoor has to make repeated sojourns 
to Delhi every second or third day. This is the 
state of affairs. This system must go. When 
legislators are elected, you must give them a free 
hand. I appeal to the Congress High Command 
to come back to the old system so that there 
may not be much trouble. Many people have 
been speaking about Mr. Jayaprakash Narayan. 
I am very glad that people like Mr. Krishan 
Kant came out with a statement collecting about 
fifty signatures condemning the sections that were 
maligning Mr. Jayaprakash. We have not for-
gotten this contribution to our national struggle. 
We have not forgotten his close association with 
Panditji and Mahatma Gandhiji. Even now it is 
in our memory, his exploits during the freedom 
movement, his escape during the 1942 movement 
from the Hazaribagh jail, his movement against 
the Britishers. If his contribution is to be com-
pared with that of anybody, I would compare his 
contribution with that of Netaji who was noted 
for his exploits outside India for overthrowing 
the Britishers. And to see that great patriot, 
who had not enjoyed even for a day any office 
of profit, maligned by the new entrants to the 
Congress is something most pathetic, and I am 
very glad that the Home Minister, Shri Uma-
shankar Dikshit, came out with a statement in 
the Lok Sabha praising the past services of Shri 
Jayaprakash. Now what is the position ? There 
is corruption. There is no doubt about it. How 
dees it arise ? I am glad that the Congress High 
Command has taken a very serious view of the 
matter and they have summoned the Ministers to 
come to Delhi to discuss the matter. The largest 
Cabinet in the whole of India was in Bihar, 
about 46 members. I do not know the total 
strength of the Assembly. I am reminded of what 
Panditji said once looking at the size of the 
Cabinet of Shri Pratap Sing Kairon in Punjab. 
He said, "I might as well address a public meeting 
amongst the Cabinet members here." And most 
probably the leaders of Bihar wanted to have a 
big gathering in the Cabinet so that they can 
speak to them if they cannot get people to speak 
to outside. Whatever it might have been, now 
this number of 46 has been reduced to 14, I 
believe, and I do not know how many they are 

going to include. I am quite sure the number 
might come up to 30. Tha is the rumour in the 
Central Hall, whether it is 30 or it is 40, it is 
immaterial. But I would appeal to the Congress 
High Command to take good people, to take 
people who command the respect and confidence 
of the general public. 

So far as violence is concerned, I am 
second to none in condemning viobence, whether 
it is indulged in by the RSS or the Ananda Marg 
or the Socialist Party or the Congress Party or, 
for that matter, any party; even if my own party 
indulges in it, I would condemn it. If at all a 
Government is constituted, it must serve its full 
term. And when the party loses its majority in 
the House, it should quit the office. So long as 
it does not lose its majority, it has every right to 
continue in office. And to uproot it by inciting 
students or by creating violence in the country 
is not a right step and should not be encouraged 
at all. And to use students in the process is a 
very dangerous method. Today it may serve our 
purpose, but tomorrow it may go against us. 
Therefore, I would appeal Jo the responsible 
party to see that as far as possible they do not 
allow students to take to violent activities. 

Then, what were the conditions prevailing 
just before the dismissal of this Ministry in Bihar? 
We read in the newspapers when the Assembly 
was going on, the Assembly Secretary's house was 
set on fire; then the Secretariat staff went to the 
police and requested them to intervene and called 
the fire fighting service. The fire fighting service, 
I understand, had said that they could not reach 
the spot because they were afraid that they would 
be beaten on the way. 

So they wanted Police to accompany them. 
When the staff approached the Police, they said : 
"We cannot go unarmed. We want Armed Police 
to accompany us". When the staff approached 
the Armed Police people, they said : "We 
cannot act unless we are asked to do so by the 
Magistrates". When the Magistrates were app-
roached, they said : "We cannot interfere 
because some higher-ups are involved". This 
clearly indicated that in the Congress Party 
itself there were small sections or dissident 
sections—you may call them by whatever name— 
who were actively supporting these activities. 
So the trouble started. It has now subsided and 
I hope the peace that we have now in Bihar will 
last long. If this peace is to last long the Cong-
ress High Command here should open their 
eyes and see that initiative must be given to the 
local leaders.  Delhi is  already burdened with 
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[Sliri S.S. Moriswamy] responsibilities. 
They have already lot of power which they 
cannot bear. Why should they take up Bihar, 
Orissa and other States over and above what they 
already have ? I would rather say that they 
should give autonomy to the State leadership so 
far as selection of Ministers is concerned. 
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SHRI BHUPESH GUPTA : Madam 

Vice-Chairman, it is well known who set the 
office of the ''Searchlight" on  fire. 

SHRI RAJNARA1N : It is the 
Communist Party of India ... 

(Interruptions) 
SHRI BHUPESH GUPTA : Nonsense. It 

is nonsense. 
SHRI RAJ NARAIN : What nonsense ? 
SHRI BHUPESH GUPTA : It is 

nonsense. You are talking nonsense. 
SHRI  RAJNARAIN   :   You  are  talking 
nonsense.  You are talking rubbish... 
(Interuptions) 

SHRI BHUPESH GUPTA : You are the 
agent provocateur. 

SHRI RAJNARAIN : You are talking 
rubbish.  You  are the  agent provocateur. 

SHRI BHUPESH GUPTA : We 
ourselves do not believe in these things. If 
we wanted to do it, we would have done it 
openly. 

SHRI  RAJNARAIN   :   You   might  
have ' done anything   openly. But you are    
doing every thing secretly today. 

SHRI BHUPESH GUPTA : Madam, it is 
aot a very surprising thing... 

SHRI RAJNARAIN : Yes, it is not sur-
prising. 

SHRI BHUPESH GUPTA : Are you the 
Government  '? 

SHRI RAJNARAIN : Yes, I want to 
form a Government. I want to form a 
people's government and I want to 

overthrow this wretched government. 

today completely gutted the Bihar Journals 
Ltd., the publishers of the "Search Light" and 
the "Pradeep"..." 

"According to newspaper sources, the 
mob, reteating from the State Legislature: first 
brickbatted the office and after terrifying the 
employees stormed into it and set it ablaze. 
The office of the Hindustan Times is located 
in the same building." 

 
SHRI NIREN GHOSH : I want to seek one 

clarification... 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) :    Why   did 
you get up, Mr. Niren Ghosh ? Please look on 
this side; do not look on that side.. . 

SHRI NIREN GHOSH : I want to seek 
one clarification. Madam, this is my 
parliamentary right... 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : You did not 
ask for permission. It is also not parliamentary 
practice  to  get  up... 

SHRI NIREN GHOSH: The hon. Member 
is yielding to me. This is my parliamentary 
practice. You need not interfere. The 'Search-
light' and 'Pradeep' were the Press organs and 
were critical of the Congress Government. The 
point arises, how is it that this very critical 
press was burnt ? That is a mystery, because... 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : There is no 
'because' in it, Mr. Ghosh... 

(Interruptions). 

 
"PATNA, March, 18 (UNI) : The frenzied 

mob which let loose a reign of terror and 
anarchy throughout  the  State  capita]   here 
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"So far as the students are concerned they 

have iost the sympathy and support of all 
sensible people. Now they are coming out with 
the excuse or explanation that it is not they but 
the anti-social elements who indulged in arson 
and loot. But is the general public blind not to 
see as to who have indulged in all these crimes 
? It is the bus.hijacked by the students that broke 
the gate of the Indain Nation It is again they 
who brought petrol on hijacked bus to burn this 
institution. And all this when this paper been 
fair to them by publicising all their activities. 
What harm had we done to them to get this 
reward ? What harm had The Searchlight and 
Pradeep done to be reduced to ashes ? 

I the S.S.P., Youth Congreess     (O) and     the 
Vidyarthi Parishad ................ (Interruptions). 

 
 

 
"A final word about what happened on 

Monday in Patna. (I have no personal infor-
mation about the rest of the State). Everyone 
talks vaguely of hooligans and goondas. 
Hooligans, of course, were abroad in large 
numbers. It also seems reasonably sure that 
those responsible for the major incidents of 
arson were outsiders, probably hailing from 
Bhagalpur and had a certain amount of 
expertise. For one, some of the drivers of the 
hijacked buses seemed to be well-trained; for 
another, the incendiary used appeared to be 
more powerful than ordinary fire and spread 
very quickly. I understand the Government is 
enquiring into the matter. But there were also 
some of the violent revolutionaries, their 
followers among the students and students who 
were attracted by the action or the loot, or who 
had simply felt provoked. Perhaps these people 
thought that they were re-enacting 1942. But 
arson and loot do not make a revolution. 

SHRI BHUPESH GUPTA : This is a very 
important document. This is the photostate 
copy of a circular letter written by some Jana 
Sangh people. 

(Interruptions) 
THE VICE-CHAIRMAN (SHRIMATI 

PURAM MUKHOPADHYAY) : Shri Inder 
Deep Singh in the course of his speech, has 
referred to a photostat copy. He can hand it 
over to the Table if he likes, but there should 
be no debate on it. It is not to be laid on the 
Table of the House. 

SHRI BHUPESH GUPTA : First of all, I 
would like to know which rule of the House 
prevents a document which a Member of the 
House claims to be a photostat copy of an 
originl lettei to be laid on the Table when it 
bears on the subject and relates to the crux of 
the matter. Why should we, on this side of the 
House, not be allowed to lay it on the Table of 
the House ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Bhu-
pesh Gupta, you please refer to the rule under 
which you have a right to lay a photostat copy 
which is not attested. What I have requested 
him is to hand it over to the Home Minister so 
that he can take appropriate steps... 

SHRI BHUPESH GUPTA : You are not 
seeing the obvious. If I had a fundamental 
right, I am sure I am not such a fool that 
would insist on laying it on the Table. I would 
have just laid it on the Table of the House. I 
do not claim a fundamental right, but I have a 
fundamental.... 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY)  : You  chal- 

•'..I should add that among the student... 
leaders who saw me were several  members of 



125 Re: Situation [ 23 APRIL 1974 ] in Bihar 126 
 

Ienged me and asked me the rule under which I 
could object. I asked you to quote the rule 
SHRI BHUPESH GUPTA : Madam Vice-
Chairman, you may have been challenged in 
other quarters in your life. But I have no 
challenged you here. I accept your authority 
and having accepted it, I say that a good lady 
that you are, kindly exercise what you have, 
namely, the discretion, in public interest. When 
such a document has been made available to 
Parliament and through Parliament to the 
nation, it should be allowed to be laid on the 
Table of the House. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : You have 
finished your point of order. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Since the 
hon. Member has referred to a photostat copy 
and since it ircites violence, I would request the 
hon. Member to hand it over to the hon. Home 
Minister. I will not allow it to be placed on the 
Table of the House. 

 

THE VICE-CHAIRMAN (SHRIMATI 
PURAM MUKHOPADHYAY) : Please sit 
down. 

 
THE   VICE-CHAIRMAN      (SHRIMATI 
PURABI   MUKHOPADHYAY)     :  Mr.   Raj 
Narain, nobody wanted your opinion   on this, 
please sit down. 
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THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY): Mr. Rajnarain 
I want to know from you if you will allow the 
House to proceed with its business. 

SHRI RAJNARAIN : Yes, yes, I will do 
that. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : All right. 
Please sit down. 

 
SHRI NIREN GHOSH : No Congress 

Government has ever stood by the people or 
will ever stand by the people. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Niren 
Ghosh you did not take the permission of the 
Chair to speak Shri Gunanand Thakur. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please finish. 

SHRI NIREN GHOSH : You are using the 
army again and again. Are you not putting the 
army into disrepute ? 
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"I had been fighting with the Ghafoor 
Ministry for attacking the freedom of jour-
nalism by providing some journalists with 
privileges of a Ministerial level." 

"Referring to the CPI, the Editor pointed 
out that his paper was also denouncing this 
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patty for pursuing one policy in one State and 
another in a second." .... 

"When the Searchlight was attacked on 
Monday the 16th by Congress demonstrators 
the CPI leaders were requested to give out a 
condemnation of the incident; but the CPI 
leaders refused to criticise that attack. The CPI 
leaders did not condemn even the arson on 
March 18.", Mr. Rao said. Reiterating that 
the Ananda Marg..........  

(Interruption) 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please finish. 

Ministry was installed in  the chair in Bihar, 
for the first time a Press was burnt to ashes.

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Please sit 
down. I am asking you to sit down. I am calling 
Mr. Kesri. You are taking the time of the 
House. I am disallowing it. Yes, Mr. Kesri. 

THE VICE-CHAIRMANI (SHRIMATI 
PURABI MUKHOPADHYAY) : Please finish. 
Your time is up. 

AN HON. MEMBER  : Since this is his 
maiden speech, he may be given more time. 

[The Vice-Chairman (Shri V.B. Raju) in 
the Chair] 
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(Interruption) THE VICE-
CHAIRMAN     (SHRI  V.  B. RAJU):   I   
won't   allow  these  interruptions. There is a 
limit for everything.  We are having a debate 
here. We are not having a fight. 

SHRI  N. P. CHAUDHARI   : He  should 
not interrupt. 

THE   VICE-CHAIRMAN  (SHRI   V.   B. 
RAJU): I am here to control and not you. 
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the sugar ration there ? Two kilos of sugar or 
less whenever it is available for a family of 
four in a month. And for the rest, you have to 
go to the black market. A province which is 
producing coal has coal shortage. It has 
power shortage, food shortage and there is no 
irrigation. Why? And all this has been 
overlooked all these years. There is something 
wrong somewhere. The Central Government 
is also responsible for all these shortages. 
Garibi Hatao was a good slogan for catching 
the poor people for their votes. I remember 
that a news-item appeared in a newspaper that 
Shri Sitaram Kesri, Shri Ghafoor and Shri L. 
N. Mishra had to take shelter in a railway 
wagon while they were going to attend a 
meeting for Mr. Gaafoor's election. What is 
that ? If the public is with them, why should 
these so-called leaders of Bihar go and take 
shelter in a railway wagon? 

SHRI SITARAM KESRI : I never took 
shelter there. Your goondas wanted to disturb 
the meeting 

(Interruptions) 
THE VICE-CHAIRMAN (SHRI V. B. 

RAJU):   Order, order. 
SHRI SHYAMLAL GUPTA : In Patna, at 
every 200 yards in the streets, you have 
batches of about six students on hunger strike 
for 12 hours. He says that they have been 
misled ? How ? How have the students of 12 
years and 15 years been misled by the 
opposition parties ? What was Mr. Kesri doing 
there ? He had gone there to distribute money 
so that. . . (Interruptions) 

Sir, who is responsible for all this 
mischief? C.P.I, and Congress—hand in glove 
with each other—were responsible for 
bringing all the misery to the State of Bihar. 
Since they have fallen out in Gujarat, they are 
falling out in Bihar also. Sir, today is not far 
off when you will see that Bihar will lead 
India as it had done under Gandh'ji to start a 
non-violent non-cooperation from 
Champaran. You must have read in the 
newspaper that Kedar Pandey was offered a 
garland of shoes and not of flowers by the 
school children. (Interruptions) No doubt, Sir, 
flowers are much costlier these days but they 
are much cheaper than shoes. 

SHRI MAHAVIR TYAGI : Were they 
new shoes ? 

SHRI SHYAMLAL GUPTA :   I do not 
know. But, this shows how popular your 
Ministers there are. 
9/Rajya Sabha/74—10 

Now, you are telling that Gafoor Ministry 
is becoming a shorter one. Then, why are you 
expanding the Ministry again ? That shows 
that dissidents are there. And, in order to 
appease the dissidents you have no alternative 
but to expand the Ministry and bring in this 
rubbish again and that would be the death of 
the Congress there. All these acts will be nails 
in the coffin of the ruling party. 

Sir, there is no administration there. I had 
talks with some people in the hospitals. No 
doctor attends to any patient there. There are 
no medicines in the hospitals. People have, 
therefore, to go to private doctors. I will 
request the Home Minister to visit Patna and 
see things for himself. There is a very large 
number of chemists' shops in Patna. You will 
not find that number in any other capital city of 
India. Why? Because disease is rampant there. 
Mal-nutri-tion is rampant there. Whose 
responsibility is this ? It is the responsibility 
of the State Government and it is the 
responsibility of the Centre. Congress 
Government is there for the last 27 years. 
Congress Government could not eradicate 
poverty from the country. If you go to Patna, 
the capital city of Bihar, you will see most 
filthy conditions prevailing there; what to talk 
of other smaller towns in Bihar. 

Now, Sir, I come to the shoot at sight 
order at Gaya. The Home Minister has 
repudiated this and said that there was no such 
order by the District Magistrate. But, it is a 
fact and it has been said at many quarters that 
there was a shoot at sight order. Why was this 
done ? My friends have said that there were 
more than 120 deaths in Bihar. Why did all 
this happen in Gaya ? The reason is that one 
District Magistrate had got six innocent 
women rounded up not by the women police 
but by policemen. What was the need of 
rounding up women by policemen ? He should 
have called the women police force to round 
them up, if they were culprits. 

Sir, some friends say that Ghafoor Minis-
try is very popular in 'Bihar. If that is so, then 
why don't they come out of their bungalows 
and face the public ? They have no guts to 
face the public. There is no law and order 
there. All the officials are corrupt. When you 
go from the airport to the city, you will see 
for yourself what is happening there. 

Mr. Rao, editor of Searchlight, has stated 
that there was a deep rooted conspiracy 
behind 
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burning down the offices and press of the 
Searchlight. The complicity of the State 
Government in the conspiracy was clear, as 
Police were ordered not to take action against 
the mob and the fire brigade services were not 
available even on the day after arson. 

I have been there and all the people working 
there told me that for 12 hours there was no 
policemen available in spite of their 
approaching the Chief Minister or the high 
officials. This very clearly shows that because 
of the leanings of the paper against the ruling 
party this was done purposely to finish the 
Searchlight paper and finish it for good. Mr. 
Rao was emphatic that the mischief mongers 
were neither students nor the Anand Margis, 
he also excluded the RSS and the Jana Sangh 
and he said that the Bihar CPI was 
particularly unhappy because of the criticism 
it got. What does it show ? It shows that the 
Bihar Communist Party and the Congress 
Ruling Party were responsible for all this 
mischief and now they are bringing it to the 
Opposition Parties. What is the strength of the 
Opposition Parties. It reminds me of a cartoon 
in the Hindustan Times some time back that if 
you take a microscope even then you will not 
be able to find the Opposition Parties because 
we are too little in number as a pygmy 
compared to the giants, you giants, and still 
you say that we are responsible for all this. If 
we have so much strength that we could 
paralyse the administration, then you are not 
fit to rule for a single minute. If we can do all 
this mischief then you have no right to stay in 
power. Sir, all these things show the 
incompetency, inefficiency and the lust for 
power in the ruling Party. There are many 
people in the CPI, some are sitting there, 
some are sitting here and they are all together. 
Many people in the House are with the 
Congress Party. They are showing their 
identity with the Congress. I cannot for a 
moment distinguish between a CPI man and a 
Congressman. It is an open fact. Now the root 
cause of all this is, as my learned friend in the 
DMK said, that the instructions should not go 
from Delhi. The people there, the Vidhayaks 
there in Bihar should have their own leader, 
whosoever he may be. Let him be for the 
Prime Minister or against the Prime Minister, 
against Shri Mishra or against Shri Kesri, 
whosoever he may be, only then the 
democracy can work. Moreover, Sir, you have 
to set right the administrative machinery there.  
Without that nothing will be all right. With 
these word, I thank you Sir. 
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SHRI   MONORANJAN      ROY   (West 
Bengal) : With   Congress rule in our  country for 
the last 27 years, the price of every commodity and 
article has gone up except the price of the lives of 
the poor people. The price of the lives of the 
human beings, particularly that of the poor 
people, is going down and down. They are dying 
of starvation, due to adulteration of food and 
drugs and by the trigger-happy police let loose by 
this Congress Government like hungry wolves upon 
the starving people of our country. And Bihar, after 
Gujarat is a glaring example how the  Congress 
Governments at the Centre and at the States feel, 
and feel rightly, that they cannot rule the country 
in the way that they have been ruling so long. 
They   have made democracy a facade. They 
started rigging of elections in West Bengal in 
1972, they have started doing it in other States 
also during either State-wise   elections   or     bye-
elections.   That happened in Bihar also, and 
particularly in the case   of  the   election   of Mr. 
Ghafoor, now the Chief Minister of Bihar, it was 
rigged. He was not elected  by the people. During 
that counting, people were teargassed; those who 
went near that counting booth, they were not 
allowed to go near because on the day of polling 
—however much Mr. L.N. Mishra may deny— 
despite his being the Railway Minister, trains 
stopped, buses stopped plying and the people 
were not allowed to go. Even about those who 
voted, the ballot boxes were changed, the ballot 
papers were changed and when the people chal-
lenged during that counting of votes, they were 
teargassed, lathi-charged and firing was resorted to 
by the police. That was how he came to power. I  
am  not  concerned  whether  Mr. Ghafoor is less 
corrupt or more corrupt. The entire system that 
they have produced from the Centre down to the 
State, is responsible for the state of affairs   in our 
country. Today I have been listening to the 
speeches of the Congressmen with rapt attention. 
It shows how they are living in a fool's paradise 
with complacency and thinking that the poor 
people will have to undergo all   privations, 
miseries, deaths and starvations 
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but they will not be allowed to raise their voice. 
How the entire State is now being reduced to a 
Police Raj can be seen from the expenditure on 
police. In 1950 the Central expenditure and 
State-wise expenditure on police, together, was 
Rs. 54.78 crores only. And Centre's police 
budget alone came to Rs. 166 crores in 1974, 
and in all the States it is Rs. 312.93 crores; 
altogether it is Rs. 478.93 crores. It shows why 
they cannot spend anything on taking away the 
land from the landed aristocracy, the big land-
lords, and distributing it to the landless 
labourers, to the poor peasants. They can spend 
money to kill those peasants who will raise 
their voice against such starvation and misery. 
I come from a State where these people, the 
landless labourers, the poor peasants, come by 
thousands because there is no employment in 
Bihar. 

They come by thousands. When they do 
not get any employment they come to Calcutta 
to beg. You see them on every footpath, on 
every street. They were not born to beg.   They 
were not habitual beggars. They have been 
reduced to beggary by   your   Government,   
by   your administration.   And who is 
responsible for that ? You are responsible for 
that. Is it not complacency to say that it is not 
the students but anti-social elements who took 
to rioting ? Sir, it is natural for them to act in 
this way. If you go into the pages of history this 
has happened with every ruling class. When 
their end draws near they forget all the past 
history; they do not remember it. May I ask 
who is responsible for the Gaya firing ? Why 
were the people, even some of the Congress 
leaders, beaten inside their own houses ? Their 
ladies were beaten. What action did you take 
against those police officers who were 
responsible for such goondaisni ? Did you take 
to task your own Ministers who ordered "shoot-
at-sight" '?  Sir I find that Mr. Dikshit has 
denied this allegation, in the Lok Sabha. You 
may deny it but all the local newspapers have 
reported that by the beating of drums and on 
loudspeakers shoot-at-sight was ordered on the 
poor people. Have you shot any blackmarketeer 
or adulterator of food, may I ask ? Sir, I heard 
this morning the Government say that they 
were thinking of amending the Act relating to 
adulteration of drugs. By drug adulteration  
hundreds of people are being killed every day. 
But not a single drug adulterator has been 
either' killed  or arrestee" and hanged or shot at. 
But those poor people, students and peasants 
who raise their hands 

against this misrule are being shot at sight. 
That is how you are running the country. And 
still you call yourself progressive and democ-
ratic. It is a misfortune of the country that you 
are still ruling the country. You have got no 
right to remain in the Government, a 
Government which is responsible for 27 years 
of miseries in the country, for killing, firing 
and shooting down of our hungry people has 
no moral justification to stay in power. 
Whosoever asks for food is shot down. 
Whosoever stands by the poor people is shot 
down. You are taking advantage of the miseries 
and distress of the people. What else can you 
expect from the honest opposition except 
raising their voice against all this mischief ? 

There is concentration of land in the 
hands of a few landlords in Bihar on the one 
side and on the other there are crores of 
landless and poor peasants roaming about in 
the streets of Calcutta for a morsel of food. 
And if any one fights for these poor peasants, 
students and middle classes, those who are 
working in the factories or offices, they are 
accused of taking advantage of the miseries of 
the people. 

We have heard this pet theory long, long 
ago. People are not going to be duped by that 
any longer. So, Sir, I warn them. Have they got 
the courage to institute any probe into the Gaya 
firing, the massacre in Gaya, the torture and 
repression that was let loose there, the firing in 
Patna, in Betia and in other places in Bihar ? 
No, they will not do it. Now they are 
quarrelling about how many Ministers will be 
there, 14 or 30, or 30 or 46. It is their affair. It 
is none of the business of the people of Bihar or 
the people of India. They are not ashamed that 
when Bihur is burning, when people are dying 
of starvation, they are quarrelling among 
themselves, within their own party, as to who 
will get a seat in the Ministry and who will not, 
whose faction will get more seats and whose 
faction will get less. They are not ashamed of 
it. Here they are giving us sermons on 
democracy. But they are not able to control 
their own party. In Gujarat, who is responsible 
? On the one hand you have starvation and 
poverty and the student movement, and, on the 
other, there is their own factionalism. Their 
own Chief Minister, who was chosen from 
here itself, from the Centre by Mrs. Gandhi, 
revolted when he was asked to resign. Then he 
went out of the Congress and joined his real 
place among the jotedars, among the landlords. 
And they are 
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organising themselves against your party. What 
about the people ? They are dying, they are 
starving and you are not doing anything for 
them. Sir, that is how they want to carry on their 
administration and rule this country in the name 
of progressivism. I am sorry that some people 
seem to go about with a microscope to find pro-
gressivism or reaction—reaction how much 30 
per cent, 40 per cent or 70 per cent and 
"progressive" how much, 20 per cent or 30 per 
cent or 60 per cent ? I do not know who are 
progressive. But progressive or reactionary, they 
all fight among themselves for seats in the 
Ministry and they are not worried about the 
starvation of the people, power shortage or any 
other misery. The miseries of the people know 
no bounds. To-day's miseries have surpassed all 
our past records. And in this situation, they are 
fighting among themslves. If any opposition 
member raises his voice against that, he becomes 
reactionary and anti-democratic. Fire him down 
or put him in jail ! Even the CPI has not been 
spared. They are also not being spared. If they 
raise their voice with the people or if they want 
to remain with the people, they will be crushed, 
as they have been crushing all opposition parties. 
I know this Government's days are coming to an 
end and the people of India will no longer 
tolerate this situation. For that, I gave you th; 
warning : don't try to put the blame on the 
opposition; try to put your own house in order 
and try to save the people and help the people 
and not the monopolists and the landlords alone.  
Thank you. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU) : Not only you have the right to speak 
you have the right to hear also. There cannot be 
a continuous commentry on the speeches. 
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SHRI N. G. GORAY (Maharashtra) : Sir, 
listening to this debate, I was reminded of the 
famous lines of Shakespeare   : 

There's a divinity that shapes 
our   ends, 
Rough-hew them as we will. 
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It was only in the last session that we had 
an opportunity of discussing the situation in 
Gujarat. And at that time, if you recollect, Sir, 
I had said that it is most probable that after 
Gujarat, similar developments would take place 
in Bihar. I am really sorry, Sir, that what 1 said 
has come true... 

AN HON. MEMBER : You are a pro-
phet. 

SHRI N.G. GORAY : Sir, I do not con-
sider myself a prophet; I do not want to be one. 
But, Sir, I would certainly like to say that we 
ought to have been more prudent, because we 
were warned. So far as Gujarat was concerned, 
we could see a certain pattern developing, 
which was not known to us before. It was a 
complete break with tradition because the 
whole thing started with the students and never 
before in the history of this country we had 
come across a situation where the students took 
the lead. 

SHRI G. LAKSHMANAN (Tamil Nadu) 
: I want to make a request. There are 70 new 
Members. Therefore, may I request that 
whenever any Member begins to speak, let him 
give his name, party and the place he hails 
from ? 

THE   VICE-CHAIRMAN   (SHRI V.B. 
RAJU) : The Chair is announcing the names. 
All the parties are so arranged here that you 
will come to know them. You are going to be 
here for six years. 

SHRI N.G. GORAY : Then, Sir, the stu-
dents' movement at that time was confined to a 
few demands. As the days passed, it gathered 
momentum. The people were drawn into it and 
the time came when the Government had not 
only to ask Shri Chimanbhai Patel to resign, 
but they were forced to dissolve the Assembly 
itself It is almost the same thing that is happen-
ing, repeating itself, in Bihar. But, Sir, my 
sorrow is all the greater because I find that those 
who hail tried to analyse the situation in Guja-
rat had made certain mistakes and the same mis« 
takes are being repeated in analysing the Bihar 
situation also. The students are there. Jana 
Sangh is there. R.S.S. is there. Then the other 
discontented parties are there. Without coming 
to any conclusion and without understanding 
the real fact, the Congress is blaming all these 
and others   and   trying  to find  scape goats. 

Today's debate lias confirmed my opinion that 
wc are not trying to find out the truth. The 
scenario is that Shri Rajnarain and others of the 
opposition are on one side and the members of 
the Congress Party are on the other side and 
there is a slogging match between the two, this 
side finding fault with those people and those 
people trying to find fault with these people. 
How to we arrive at the truth ? What are the 
deeper causes ? Sir, we mention them only 
superficially. We say that the prices are rising. 
But is it enough to say that the prices are rising 
? Sir, if there is a rise of 4%, 5 %, 10% or 15 %, 
one can understand, Sir, as you yourself poin-
ted out, therise is 37 % to 30% and by the end of 
this year, most probably the rise will be 70%. 
Hsre is one of the potent reasons why there is 
so much discontent in the country. The students 
take up this cause because they are not aligned 
with any party. Sir, the parties have become 
irrelevant. Though I belong to a party. I take 
this opportunity to point out that the situation is 
growing so fast and so rapidly that the parties 
are becoming irrelevant. I would like to say that 
even the Congress Party is becoming irrelevant 
Let not the Congress Party or the Home Minis-
ter take pride in this fact that they have got a 
majority. I would like to ask what they do with 
it. You had claimed that you had a massive 
majority. Somebody said here that somebody is 
trying to dislodge Indira Gandhi from her seat 
of power. Sir nobody is trying to do that and 
nobody has the strength to do it. You have got a 
massive majority in the Parliament. You have 
got a massive majority in Bihar. You had a 
massive majority in Andhra Pradesh, you had a 
massive majority in Gujarat. But you found that 
you cannot hold that power. And that is why I 
am appealing to the congress people to try to 
understand this. Don't say that Mr. X or Mr. Y 
or Mr. Z is trying to unseat you. It is you 
yourself. Sir, if you read today's newspapers 
what do you find there ? Mr. Ghafbor is 
rushing back here. Newspapers are openly 
talking that Mr. Jagjiwan Ram is on this side, 
Mr. L.N. Mishra is on that side and Mrs. 
Gandhi is trying to samjao this man and that 
man. Are you not responsible for this ? Why do 
you blame the opposition parties ? There are so 
many factions amongst you that people have 
lost all faith in you. They say that you cannot 
control the prices. Sir, if the reports are correct, 
the Finance Minister himself said that to talk 
about curbing the prices is wishful thinking. It 
means that you have given up this atts- 
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mpt.   You know   that you just cannot curb 
the prices. 

And, Sir, there is unemployment. You 
also admit that. The educated people are going 
about abegging. In Maharashtra, Sir, for one 
or two vacancies, a thousand people 
assembled in a small town of Vasmat near 
Parbhani. The officer who asked them Ho 
come for interview was absent. Then there was 
a big hue and cry. And the ultimate result was 
that two or three people were shot dead. That 
has now moved on to Aurangabad. In 
yesterday's newspapers you must have read 
that four young people were shot dead. I am 
not sparing my State. I am not trying to find 
fault with Bihar. I am saying that this 
particular tragedy is being enacted today in 
Gujarat, the next day in Bihar and the third 
day, it may be in some other State. It seems 
that we are under a curse, entering into a sort 
of tunnel which has no opening at all. Is that 
the position ? Are you under a curse ? Is that 
the position that even if such tragic events 
repeat themselves in one State and then in 
another and then in the third, it is not possible 
for us, who are considered to be the cream of 
the people, to sit; together and try to find out 
what is wrong with this country ? Sir, what is 
wrong with Bihar, ? What more could nature 
give you ? Such mighty rivers like the Ganga, 
Sone, Gandak and Kosi and such fertile land ? 
There is hardly a mineral in the world which 
is not there in Bihar. There are people who are 
going hungry. The land is thirsty. But there is 
no scheme to give water to the thirsty land. 
When coal is dug up, it cannot be taken to the 
consumer. These are the hard facts which are 
creating all this discontentment. It is not 
Jayaprakash Narayan. You must try to 
understand this. When I think of Jayaprakash 
Narayan, I am not thinking of 1942. I am thin-
king of as recent an event as what happened in 
Madhya Pradesh. When the dacoits whom you 
could not control could only think of one man 
to whom they would like to surrender. Have 
you forgotten all that ? Simply because he has 
said that in Bihar he stood solidly behind the 
students who are asking for the resignation of 
Mr. Ghafoor and for the dissolution of Assem-
bly, you cannot blame him. The Congress 
should have more imagination. They should 
know who is their friend. Their friend means a 
real friend of democracy in this country who is 
the real riend of the toiling masses, who is 
working for them for the last 25 years without 
asking for any job, any office or any 
pretigious post and 

who is working night and day for the common 
man, and the common man recognizes him. So 
Sir, I would like to most humbly tell the Home 
Minister—he has made a good statement— that 
it is not as if the whole country is divided 
between the Congress and  the opposition. 

Sir, there are hundreds and thousands and 
millions of people in this country who would 
really like to have two square meals a day, even 
one square meal a day, who would like to go 
about their business honestly, who would like to 
live like respectable citizens and they do not 
want anything more than that. But, we are 
trying to politicalise everything. I thought Sir, 
when Bihar was taken up for discussion, that 
there would be some heart-searching and people 
would become introspective and find out as to 
why it was happening. I hav not heard a single 
speech like this from those Benches nor, I am 
sorry to say, from the Opposition Benches. Let 
them try to go deeper and try to be introspective 
and search their hearts and come to certain 
conclusions. I would like to warn the Opposition 
also, though I myself belong to the Opposition. 

Sir, there is a saying : Do not ask for whom 
the bell tolls. It tolls for thee. It is a very preg-
nant saying. Do not suppose that because this 
bell is tolling, it is tolling for the Congress alone. 
It will toll for all the Opposition parties also. It 
is tolling the doom of democracy. It is time that 
we wake up. I would like Umashankarji, I 
would like Indiraji and I would like others to 
see to it that all this corruption, all this nepotism 
and all this inefficiency is rooted out. They must 
take a firm decision to do it. Otherwise, we will 
be only abusing each other without solving the 
basic problem and we will drift. It will be very 
difficult for us to have any Plan, whether it is 
Fifth Plan, or Sixth Plan. Nothing will happen. 
Can you implement any Plan in Bihar in this 
atmosphere 1 Can you do it in Maharashtra ? 
Can you do it in Gujarat ? Sir, we are thinking 
of so many things that we shall do. We say that 
so much of coal will be dug up, so much of steel 
will be mannfactured and so many railway lines 
will be constructed. Sir all this appears to be 
moonshine. When we look at the present 
situation in the country, this country cannot 
plan. This country cannot implement any Plans. 
This country cannot bring about the welfare of 
the people. We cannot implement any schemes. 
That is what we are coming to. 
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Sir, I would like to appeal to the Home 
Minister let him not think that we are trying to 
indulge in assassination of character. But, let 
him take note of this fact that in the lobbies, in 
the Central Hall, in the cities like Bombay, 
where they collect money, there are people who 
come and tell us that in such and such a hotel a 
particular Minister was sitting and there they 
had to give him money. How can you hide 
these facts from the people ? I am not men-
tioning any names. It is not necessary at all. 
But, there are people who say like that. They 
told us that they gave money to a particular 
Minister in a hotel called "Nataraj" in Bombay 
before the elections took place. Do you mean 
to say that they never tell us. They make a 
grievance of it to us and they tell hundreds of 
people. What remains of the credibility of the 
Government ? There is no credibility. People 
tell themselves, all right if they are there in 
majority or they are there in office, if they 
cannot unseat them by constitutional means, 
then they will try to unseat them by some 
other means. Try to understand why is it that 
people are talking like this. 

If there is violence why is it so ? If it is 
necessary, we shall resort to it. Why are the 
people talking like that. Do you mean to say 
that people like to indulge in violence. Don't 
they know that it is the common man who gets 
shot. No leader ever gets shot. Sir, during last 
year alone more than 200 people might have 
been shot dead. Is there a single leader who has 
been shot dead. It is the common man, it is the 
young man, it is the young people, the new 
generation to which we look with so much 
hope, it is they who are being shot dead like 
birds. 

And who is doing it ? Our own jawans; 
our own police. The young police shooting down 
a young man—may be his brother, his cousin. 
What has happened to the police ? Yesterday, 
Sir, I read that in Aurangabad six people were 
wounded out of whom four died That means it 
is "Shoot to kill". Can't you shoot below the 
waist ? Can't you shoot in the air ? Must you 
shoot always to kill the people ? How many 
people have died since independence, since the 
last four or five years ? Just have a tally and 
you will stand aghast. Is it what independence 
was meant for ? Is it democracy ? Is it a non-
violence ? Does it mean that the Government 
which has police and army has a licence for 
violence ? This sort of diehardism 

will not work. You must show that you are 
trying to be as non-violent as possible. Some of 
the police, even at the risk of their own lives, 
must try to save the situation and not be trigger-
happy. 

(Time bell rings) 
I would like to appeal in the end that Bihar 

is another warning. This is the second time the 
bell has rung. All of us must wake up. I would 
like to most respectfully submit to 
Jayaparakashalso that he also must wake up. You 
just cannot play with revolution. I am not 
against revolution. Theoretically I am not against 
violence either though I would not like to in-
dulge in that. Theoretically, therefore, I am not 
against revolution. But I would like to say to 
Jayaprakash that if in Bihar you think nothing 
short of the uprising of the common man, 
nothing short of the dissolution of the Assembly, 
nothing short of dismissal of the Ghafoor 
Ministry is going to work and if you think that 
is the only solution, then you must not shirk to 
take the responsibility after this particular thing 
is achieved. There is no vacuum in politics; 
there cannot be any vacuum in politics. You 
just cannot say "All right, I have turned this 
ministry out now; let things take care of 
themselves". And, therefore, I wold like to 
appeal to the party in power as well as to the 
parties in opposition to see to it that we just do 
not ask the people to rise in revolt or try to 
drown that revolt in blood. But, both of us have 
a particular responsibility and a duty towards 
democracy and both of us must accept this 
challenge. If we do not accept this challenge, 
then, Sir, I feel there is going to be nothing but 
days of darkness. Thank you. 
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SHRIDWIJENDRALAL SEN GUPTA 
(West Bengali : Madam Vice-Chairman Bihar 
is a lesson for all of us. In fact, it is an accident 
that, after Gujarat, incidents of such a big mag 
mtude took place in Bihar. It might take place 
in any other part of India because the problems 
everywhere are the same. So far as West Bengal 
is concerned, which is'the neighbouring State of 
Bihar, there is the same problem of scarcity of 
foodstuff, price-rise and may be corruption is 
not there to the extent prevailing in Bihar or in 
Gujarat. I am not on that question now I am on 
the question that there has been an upsurge and 
it would be wrong to underplay the same. We 
must go deeper to diagnose the disease. The 
disease is that our Government has failed to 
discharge its elementary duties. 

There may be a thousand and one excuses 
But the facts are there. Everybody wants neces-
sities of life. And if there is a failure on the 
part of the Government to meet the same what 
will the people do? They have one alternative 
that is to tolerate; that is sympathetic tolerance 
or sympathetic reaction and another will be 
intolerance and violent reaction. Intolerance 
and Violent reaction stem from a feeling that 
this Government is a bad one. 

AN HON. MEMBER :  There is a third 
one. 

SHRI DWIJENDRALAL SEN GUPTA-
Madam Vice-Chairman, fortunately for us we 
have yet cases of sympathetic tolerance in most 
of the States and violent reaction only in a few 
cases. I do not know what will happen if si 
multaneously more States react violently I am 
not canvassing in favour of violence-1" am 
trying to analyse the disease and the root cause 
of it. My friends from the Congress side have 
argued, and argued eloquently, that ihey have 
the backing of the people, that is why they are 
there in the Government. So, democracy de-
mands their survival. Democracy means that 
they should continue in Government for full 
term of five years because they have got the 
people's mandate. Normally, it is so. But who 
can deny that election resets are determined not 
by the people but by the purse, big money. At 
least money plays a very important part. And 
when you collect money, you do not go to the 
poor people, you go to the big people and when 
you go to them, then you promise them some 
thing if not straightaway, at least tacitly. And 
when you do that thing, you lose the moral 
right to claim that you are running the Govern- 
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[Shri Dwijendralal Sen Gupta] ment by the 
will of the people. More so, the people's 
reaction becomes violent when they see that 
many of their ills and sufferings are due to the 
fact that the price rise goes to the benefit of the 
big pepole who financed the party in power 
and correspondingly, the poor people's 
suffering is certain and absolute. This is a 
vicious circle. You call it democracy. People 
refuse to take in as democracy. If you believe in 
democracy, you should create a climate so that 
people can rightly believe that you have 
behind you the mandate of the people in a fair 
and free election. If in a free and fair election 
there is the mandate of the people in the 
strictest sense of the term, then there is 
democracy, and then you have the moral right 
to say, "Do not disturb us for five years. Give 
us more time." Otherwise, people will rise in 
revolt. They will say, the ruling party have 
come to power through unfair means, and we 
have a right to oust them. So if you find that 
there are angry demonstrations or there is'a 
demand for the dissolution of the Assembly or 
for dissolving a Cabinet, apparently it may be 
undemocratic, but at the root of it you will 
find a very serious disease. 

Nobody trusts that these elections are 
fair and that these governments are legal and 
have a moral right to rule over the people. 
That is a patent fact. So who destroys 
democracy is a big question? Is it the 
Opposition or those who have come to power 
by illegal means has got to be decided. 

Madam, there are speakers on both sides 
who have eulogised, and very rightly over the 
contribution of Shri Jayaprakash Narayan. 
But there is one party, the C.P.I., which has 
openly come out in criticism of Shri 
Jayaprakash Narayan and has termed him as 
an American agent, that he is in the pay of the 
big business. I refer to the UNI news, alleged 
by Shri Bho-gendra Jha, M.P. at a Bihar 
Sharif meeting, published in today's paper. 
All this is pure character assassination. 1 trust 
the Communist Party is a responsible party... 

SHRI KALI MUKHERJEE (West 
Bengal) : Your trust is wrongly placed. 

SHRI DWIJENDRALAL SEN 
GUPTA: You know them better. What do 
they gain by such mean accusations ? I ask. 
By making such irresponsible utterances do 
they not make themselves the object of 
ridicule ? Now people say that these people 
are here to say something   which   serves 
their    ulterior   motives. 

Madam,   if  there is  one man in the country 
who    without  a  plebiscite   or    referendum 
can    be    acclaimed   as   a  national    leader 
it  "is   Jayaprakash    Naryan.     If    anybody 
can lead the country to real democracy and if 
there is anybody who possesses real sense of 
democracy it is Jayaprakash Narayan. 
Unfortunately, he is not in politics. Had he 
been in politics perhaps the shape of politics 
would have been different. Madam, while I 
admit that the Congress is the biggest party in 
India and the others are in a microscopic 
minority, that is not enough credential of the 
democratic character of Congress. The 
Congress is running the whole show because 
of the goodwill earned by the erstwhile 
Congress with co-operation of all of us, 
without much in stock-in-trade of their own. 
This goodwill was not earned by only those 
who sit on that side of the House. We on this 
side of the House were also once upon a time 
in the Congress, and we were in it in its very 
bad days. But we left the Congress when they 
came to power. Therefore you have to take 
this historic fact into account. Now  if  you    
really want to   correct yourselves you have to 
see onething.   Reconsider the position as to 
whether you have come to power by honest or 
dishonest means.   If it was dishonest, you 
have forfeited the right to rule. I agree you win 
at the election. But you must know that 
election is not the last word on the subject.   
You have won many elections.   But 
ultimately you have faild. If you really want to 
succeed, if you really believe in democracy 
better learn to lose elections and sit in the Op-
position. You have developed a strange 
feeling that unless you are in power you 
cannot serve. You have been  in   the  
Opposition   in  some States   for some time.   
But    the   unfortunate position is that in most  
States  you   came to power after that, by   
unfair  means, not  with the support of the 
people. 

Now, coming to the episode of Search-
light.   It is   mysterious.     Unfortunately, our 
Home Minister is  here.. .(Interrptions) ............ 
unfortunately because I never thought that 
would have to tell something unplatable in his 
face. I am sorry that he gave the whole credit 
for Gujarat uprising to the R.S.S. and the Jana 
Sangh. Thereby he has lionised the RSS and 
the Jan Sangh. What terrible harm he has 
done to the democratic movement, he does not 
know. The same thing he did in respect of 
Bihar also. In West Bengal when there is 
some trouble you give the whole credit to the 
CPM... 
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SHRI KALI  MUKHERJEE   :   Which 
they do not deserve. 

SHRI DWIJENDRALAL SEN GUPTA: 
.. as if there is no democratic movement to 
party there. There is a democratic movement in 
every place. Do not isolate one party to black-
mail it; it will not pay you dividends. You do 
not like that the Jan Sangh should be pampered 
You do not like that the CPM should be pam-
pered. You do something to blackmail them. 
But ultimately it helps them. This is the 
anlaysis of the political situation which you 
should take note of. And what is the position ? 
After the first day's incidents in Bihar, the 
Home Minister, a responsible man, said the 
RSS and the Jan Sangh have done, it, the 
Anand Marg has done it. 

SHRI RAJNARA1N  : And the CIA. 
SHRI DWIJENDRALAL SEN GUPTA 

But five days after that, the Chief Secretary of 
Bihar Government says "We are still 
exploring to find out who is responsible". So, 
what was your source of information ? If the 
Chief Secretary of Bihar does not know who 
is the culprit and who has done it, how can 
the Home Minister from here, from Delhi, 
give such a statement ? It is an irresponsible 
statement. That is why I did not like to tell 
him this to his face. No body wants to hear 
the truth. 

Now, Madam Vice-Chairman, we have de-
veloped a habit of finding out some scape goat, 
but we will not look to ourselves. If we want to 
correct ourselves, we must look to oui selves 
first and then to others around us. That is the 
proper way. And that is the way how Mahatma 
Gandhi at least tried to do things. if you were 
your own enemy, you do not require others to 
be your enemy. That has been position of the 
Congress itself. (Time bell rings). Madam, one 
thing more. 

In the "Searchlight" affair one CPI M.L.A. 
was arrested.   Am   I correct, Mr. Rajnarain ? 

SHRI RAJNARAIN : Yes. 
Dr. RAMKRtPAL SINHA : Yes, Mr. 

Lai Behari. 

SHRI DWIJENDRALAL SEN GUPTA: 
The CPI M.L.A. was arrested certainly not out 
of malice. If a Jan Sangii M L.A. is arrested, 
we can understand it is out of malice. If an 
SSP man is arrested, may be it is out of malice. 
But the CPI is a party which is friendly to the 

congress and a CPI M.L.A. was arrested near 
the "Searchlight" office. What does it indicate? 
Unfortunately none of them is present there. 
No one of them is here. Please correct me if I 
am wrong. I have no malice against the C.P.I. 
But I want certain facts. The CPI people read 
oat some papers, some letter to a Government 
officer. How did lie get that letter ? So, it 
appears to be a planted letter. Some letter 
allegedly by a Jan Sangh leader was read out. 
How did he get the original ? So, it also 
appears to be false or a planted. I am surprised 
that these friends who speak like this consider 
others to be fools, as if Members shall accept 
without analyses whatever they will say, 
whatever they will place before the House. If 
you have got the cyclo-styled copy, you must 
have the original. Where is that ? A CPI 
M.L.A. was arrested, and these are the letters. 
The whole thing is bunkum, if read together. 
Then the next question is, why the 
Government did not respond to the frantic 
requests of the "Searchlight" authorities for 
help and protection ? The "Searchlight" 
authorities were making frantic efforts. Is the 
Bihar Governmsnt of the Central Government 
run by the Jan Sangh or the SSP or by the 
Congress ? Why didn't the Congress give 
police help ? Why didn't they do their duty ? 
All these only suggest that there was something 
clandestine in it and the Congress owes an 
explanation to this house. Thank you. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Home 
Minister. 

SHRI NIREN GHOSH : Madam, before 
the Home Minister begins I would like to make 
a humble suggest;on to him also so that he can 
clarify it in the course of his speech. Does the 
Government feel that some how or other the 
people of India have lost confidence, that the 
Congress cannot deliver the goods ? Does the 
Government feel that real social revolution.... 

SHRI D.D. PURI (Haryana) : Madam is 
there any point of order in it ? He is making a 
speech.   You called the Minister. 

THE MINISTER OF HOME AFFAIRS 
(SHRI UMASHANKAR DIKSHIT) : Let him 
complete the question. 

SHRI D. D. PURI: He can make his 
points afterwards. 
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SHRI NIREN GHOSH: No, the Minister 
can clarify my points during his reply now. I 
am making a submission. I am not raising any 
point of order. You are an old Member. 
Please do not interrupt me. Does the Govern-
ment feel that in the situation we are 
confronted with, social revolution in the real 
sense is the only remedy, and, if that does not 
occur or is not brought about, chaos is going 
to ;egulf the country and nobody can check it 
? What is the position ? 

SHRI     UMASHANKAR     DIKSHIT : 
Madam Vice-Chairman, I was here at the com-
mencement of the discussion on the existing 
situation in Bihar, and althougn I was out for 
about an hour or a little more, I have, on my 
return, gone through the notes which my col-
leagues have taken of the speeches made in the 
meantime. I do not know whether it is the 
prooer way to do so in replying to a debate of 
this kind, but I wish to refer to the last two 
speakers before I make general observations 
on the points mads by all the honourable 
Members who have spoken on this occasion. 

Madam, my friend, Shri Goray, whenever 
he intervenes, speaks with effect. We do not 
always agree with him. If we had agreed, we 
would have been in the same party, on the same 
side. But whatever he says, one feels that it 
comes from the bottom of his heart. He does 
bring his personal emotion and his whole being 
seems to support the stand that-he takes. 
Madam I take the observations he made in 
good part; in fact, in the very spirit in which he 
has tendered his advice. But both he and Mr. 
Sen Gupta have tried to oversimplify the 
situation, and also, my friend, Mr. Niren 
Ghosh. Mr. Niren Ghosh thinks that the entire 
situation can be divided into two parts; 'yes' to 
his question, 'no' to his question. The question 
he has put is whether the Government, the 
Congress Government, the ruling party 
Government, has lost the confidence of the 
people or has not lost the confidence of the 
people. He has also referred to the social 
revolution. I do not at all deny. 1 maintain, that 
the country has been passing through a multi-
pronged revolution, a social revolntion, an 
economic revolution, and a revolution from 
backwardness to modernity. A society, a 
country, steeped in agricul tural civilisation, 
has been, under the guidance of a great leader 
like Jawaharlal Nehru, frantically trying to 
transform itself from a slow-moving 
agricultural society into a modern in- 

dustrial-cum-agriculturat society where it can 
take part along with the other nations of the 
world in the multi-faceted process of develop-
ment through which the world, the humanity, is 
passing. But what has happened in these two 
places just cannot be called social revolution. 
Is that his idea or definition of a social revolu-
tion ? 

SHRI NIREN GHOSH : I can give a 
definition. It is there. It is a thorough transfer 
of power from the landlord and bourgeois 
classes to the common people. That is the 
social revolution. 

SHRI     UMASHANKAR      DIKSHIT : 
Shri Goray did strike a responding chord in my 
mind. He said that we—both Treasury Benches 
and opposition parties—are politicali-sing 
everything. Modern life is such that Government 
takes the responsibility for almost everything 
that affects the life of man—from birth to death. 
We cannot go back to the laissez-faire condition 
where die individual was left to his fate and 
when Government considered themselves 
responsible only to provide some sort of law and 
order or to protect people from thieves and 
robbers or from outside invaders. Today the 
conditions are different. This country and the 
entire human society have advanced far, far 
ahead from that position. Today we have to 
make arrangements for the pregnant mother, for 
the little child after he or she is born, for his free 
primary or even secondary education and for 
other convenient conditions for his subsequent 
and higher education. We have to make 
arrangements for his medical care, for provision 
of employment and so on right upto the stage 
when oldage pension has. to be given... 

SHRI DWUENDRALAL SEN GUPTA : 
And his funeral expenses. 

SHRI UMASHANKAR DIKSHIT : In such 
a situation no Government can completely shirk 
their responsibility and merely say that 'we shall 
take a detached view of the situation'. The 
whole life is politicalised. The processes of 
Government and the processes of political 
parties are so intermingled or move so close to 
each ^ther that it is not possible, however much 
we try, to depoliticalise our lives. What are we 
expected to do in the situation that has 
developed in a year or so ? What has happened 
inside the country and what has happened 
outside the country ? What are the happenings 
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which have brought about the present situation. 
Is it not correct that but for the fact of un-
precedented shortages, this situation would not 
have arisen ? Is it not correct that this high-
jump in price levels is prevailing in most parts 
of the world, particularly developed com-
munities and is it not because of induction of 
large amount   of currency   into the system ? 

Is the present situation not an amalgam 
not a consequence of the totality of these forces 
operating more or less at the same time in a 
particular sequence ? Now, is it implied that the 
big price hike that has taken place in the other, 
countries has not affected us ? 

SHRI MONORANJAN ROY   : In the 
capitalist   countries. 

SHRI UMASHANKAR DIKSHIT : Yes, 
in the capitalist countries. Capitalist countries 
are also countries and they constitute quite a 
large part of the world. Now, we have chosen a 
singular part and we have not gone the 
capitalist way nor have we gone to the other 
way which quite a large part of the world has 
accepted. But we have chosen a difficult path 
and a unique path for which there is hardly any 
model to follow. There has been a Labour 
Government in England and there is one now. 
In Australia and Canada also there have been 
Labour Governments and the Scandinavian 
countries are called socialist countries with 
democracy functioning fully in their governments 
and their parties. But is there any country in the 
world even remotely similar to India with all its 
.conditions, with its history and with its castes 
and with its 200 years of imperialist subjugation 
and economic suppression ? There is no 
country in the world with similar conditions and 
we have to chalk out a path of our own. There-
fore, Madam, my request and my counter-
appeal, as it were, to friends like Gorayji is this 
: We have come to highly complicated situation 
partly, of course, due to conditions which we 
were not able to control and partly due to 
errors which, in the State Governments, in the 
working of the Central Government, in the 
working of the party, could have, very probably 
have, occurred. Despite all these things, what 
are we expected to do ? I started asking this 
question. Is it our responsibility or not to act 
when a house is being burnt, when somebody is 
being attacked or when an individual is intimi-
d ted into doing something which he does not 

want to do ? Are we to behave as detached 
spectators, stand by and let all these things to 
happen ? Madam, so long as we are in the posi-
tion in which destiny has placed us, we cannot 
shirk that responsibility and we cannot say, 'Let 
anything happen. Let anything happen to the 
men and women. Let property be destroyed or let 
the houses be burnt" and so on. Some friends on 
the other side referred to the burning of the 
house of the Assembly Secretary and he was 
making a grievance of the fact with some 
justification that relief did not reach in time. Of 
course the Secretary himself had walked out of 
the house as also his family. All the same, that 
very undesirable thing happened for which we 
feel really sorry. But, in such circumstances, 
however unpleasant the duty may be, it is a duty 
cast upon us to afford such protection with the 
help of the police forces that the Government has 
at the Centre and in the States and, in this res-
pect, even if it means unpopularity, misunder-
standing and misapprehension, Madam, we are 
helpless in a matter like this, becausethere are 
certain duties which no government can really 
avoid or shirk. 

Now, Madam, it is said that there is a 
pattern, there is a similarity of pattern, between 
what happened in Gujarat and what has hap-
pened in Bihar and we have been warned that 
this disease might spread and that serious con-
sequences might flow from it. 

Madam, I am making a proposition, with 
all due respect to the Opposition, that if 
shortages had not occurred, if prices had not 
risen as they have risen,—and I still claim that 
this has happened due to circumstances comp-
letely beyond control—then I can say without 
fear of contradiction that none of these revolu-
tionary methods, for which so much is being 
claimed, would have been resorted to. 

Some friend here was saying that we were 
giving credit to Jan Sangh by saying that Jan 
Sangh and RSS have done this. If you call it a 
credit, if you call misleading the people matter 
of credit or if you call instigating the people a 
something of credit, well, Jan Sangh may have 
all of it. I was really surprised that Mr. Bhupesh 
Gupta, who often gives expression to his 
righteous reaction and anger, reacted in the 
same way. What he meant was : Why are you 
not giving this credit to us ?... (Interruptions). 
For one thing, Madam, if they do anything like 
that,  we will not hesitate to 
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[Shri Umashankar Dikshit.] lame them. 
They have taken jolly good care on very single 
occasion of this   character that they separated 
themselves from others. But what has 
happened   in   Bihar   ?.... 

DR. RAMKRIPAL SINHA : What was 
Lai Behari doing  ?... (Interruptions). 

SHRI UMASHANKAR DIKSHIT : If 
you write to me, I will give you complete, 
accurate information on any point you want. 

I stated in the other House, and I am 
repeating here, that we have given certain in-
formation, based on reports which the State 
Governments has given to us, which we have 
got checked by responsible officers of our 
own, who have gone round, who have met 
people, who have seen things, who have taken 
statements. And on that basis, we have made 
the statement in that House. I will repeat it 
here that only eight people were killed, that 
only fifteen persons were injured, that only 
eight rounds were fired—two rounds, one 
round two rounds, one round and  two 
rounds... 

(Interruptions) ; 
DR. RAMKRIPAL SINHA : Madam,... 

(Interruptions) 

SHRI UMASHANKAR DIKSHIT : I am 
not afraid of his questions. But let me state the 
facts which are related to the situation. 
Between about 3 o'clock and 5.30 P.M., if 
shooting takes place, if people are injured, if 
somebody dies, then is it suggested that those 
injured people are spirited away, or some of 
the dead bodies are cremated or buried ? who 
can do that ? This happened in daylight. When 
rounds were fired at a crowd in three places 
five times, large groups were there. As I said 
in the Lok Sabha, I again repeat—it is quite 
possible, though I do not think it has 
happened— that someone may be thinking that 
if he made a complaint or if he showed his 
injury to the police, he might get into trouble. 
Thinking that he was doing something wrong in 
the crowd, he might have kept himself back. I 
made an appeal then, and I again make this 
offer here, that anybody who was injured and 
therefore did not come up for fear of getting 
into trouble— if he comes forward and makes 
a statement— will not come into trouble, 
because we want to be hundred per cent 
certain that the facts we state are correct. 

Now, for anybody to say that 100 people 
got killed or 200 people got injured does not 
stand to reason. 

(Interruptions) 

DR. RAMKRIPAL SINHA : Madam, on 
a point of information. I gave a list of the 
names. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : You cannot 
ask for information in the midst of the speech. 

SHRI UMASHANKAR DIKSHIT ! We 
are not going away. We are here. You can ask 
for a statement at any other time. This is not the 
last day. 

DR. RAMKRIPAL SINHA : I had given 
the list of names of persons killed. I had read it 
in   his House. 

SHRI    UMASHANKAR     DIKSHIT: 
Madam, it is not enough to mention names only. 
There are other particulars also, i.e. address etc. 

DR.  RAMKRIPAL SINHA   :  I have 
given it to the House. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI   MUKHOPADHYAY)   :   Let   him 
complete. 

 
3TTT fTTT f̂epr i j was saying that if he gives 
particulars, we shall make all possible enquiries. 
But let him understand this seriously that it was 
not passible in the circumstances in which the 
firing took place for casualties to be concealed. 
It was not possible because in that crowd 
hundreds of people were there acid they would 
not have allowed it. If somebody got a small 
scratch and he did not consider it worthwhile to 
report, then it is different. 

DR. RAMKRIPAL SINHA: I have given 
8 names. 

SHRI UMASHANKAR DIKSHIT : List 
does prove nothing. One can give any list. 
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DR. RAMKRIPAL SINHA : The list 
contained the names of the persons who were 
killed and whose names are not given in the 
Government list. I have given the list to the 
House today. What does the hon. Minister say 
about that ? The hon. Minister says that only 8 
persons were killed. I challenge and in support 
of my point, I have given a further list of 7 or 8 
names in my speech and I would like the hon. 
Minister to tell us what he has got to say about 
it. 

SHRI UMASHANKAR DIKSHIT: I 
have heard him. Let him not go on repeating. 
He is wasting the time of the entire House. 

 
SHRI D. D. PURI : It is a figment of his 

imagination. 
SHRI    UMASHANKAR    DIKSHIT    
: 

There was a talk about the pattern and so on. It 
was also said that we were wrong in giving 
credit or importance to one party. But the fact 
of the matter is that in Bhar it was not one 
party or two parties. When the Sangharsh 
Samiti was formed of the young men, practically 
all the parties were three, including Congress 
(Organisation), S.S.P., S.P., Jana Sangh and 
C.P.M. Only C.P.I, remained separate... 

 
SHRI UMASHANKAR DIKSHIT : ... 

.only the incident on the 16th—it cannot be 
denied—had to do something with the 
activities of the C.P.I. Madam, the point that I 
am submitting for the consideration of the 
House is that all thi parties took part in it. 

In the Youngmen's Committees, all the 
parties took part and gave encouragement and 
moral and material support. That is what I was 
saying. Therefore, if there is credit, let-
everybody share it. And if there is discredit, let 
anybody deny it or say whatever he or she 
thinks about it. 

It was said here by Mr. Gunanand Thakur 
and some other friends that we have neglected 
Bihar economically, that nothing has been done 
and that special attention has to be paid in order 
to improve the economic conditions in Bihar. I 
entirely agree with the spirit of the logical re-
quest arising out of the argument. So far as the 
facts go, it is not correct to say that it was neg-
lected. It is true that in the Fourth Plan period, 
the performance over the total period was not as 
good as it should have been because, against an 
approved outlay of Rs. 531 crores in the Fourth 
Plan, the actual expenditure by the end of March, 
1974, was roughly about Rs. 485 crores, that is 
about Rs. 50 crores less. But so far as the last 
two years are concerned Mr. Rajnarain will be 
glad to know that in 1972-73 and 1973-74, the 
performance of the Government was much better 
than before. For agricultural programmes, the 
approved outlay was Rs. 1605 lakhs and the 
actual expenditure was Rs. 1952. lakhs. For 
irrigation, Rs. 2544 lakhs was the approved 
outlay and Rs. 2,378 lakhs was the actual 
expenditure; a little less in this case. In the case 
of power, the outlay was Rs. 2750 lakhs and the 
actual expenditure was Rs. 3,900 lakhs. The 
approved outlay for general education was Rs. 
1768 lakhs and the actual expenditure was Rs. 
1766 lakhs. In the year 1973-74, for the 
agricultural programmes, Rs. 2,200 lakhs was 
approved and the same amount of Rs. 2,200 
lakhs was invested. In irrigation, Bihar has really 
made some large strides. Against an approved 
outlay of Rs. 2,869 lakhs, Rs, 3,624 lakhs were 
actually utilised. Similarly, in power, against an 
approved outlay of Rs. 3,614 lakhs, Rs. 3,914 
lakhs were invested. Like that, in other fields 
also. Of course, those figures are not so 
important. But I wish to give the information 
with full responsibility that in the last two years 
as in the other States in India, in Bihar also in 
irrigation, power, education, roads, etc. very 
considerable improvement has taken place, and 
funds were made available and they were 
utilized. 

DR. RAMKRIPAL SINHA : I would like 
to have some information. In the proposed Fifth 
Plan, the outlay is only to the tune of Rs. 
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[Dr. Ramkripal Sinha] 1250 crores.  That is not 
10 per cent of the Central   Plan   as   it   should   
be... (Interruptions) SHRI     UMASHANKAR    
DIKSHIT : The allocation has been increasing 
consistently every five years... 

DR.    RAMKRIPAL    SINHA    :    But 
not proportionately. 

SHRI   UMASHANKAR   DIKSHIT    : 
The backward State will remain backward and 
it cannot certainly jump overnight. I will give one 
impressive figure and then close this part of the 

discussion. 
during the 18 years period, i.e., between 1951 
and 1969, investment on Central industrial 
projects in Bihar amounted to Rs. 514 crores, 
which works out to 18 percent of the total 
investment on such projects as per its 
population percentage of 10.7 per cent.  

What I read was up to 1969 only. Then, 
secondly, up to March 1972, as against the total 
investment of Rs. 4,792 crores in Central indus-
trial projects approximately Rs. 1,064 crores 
were invested in Bihar, which is about 22 per-
cent. In the three years after 1969, 30 per cent 
of the Central industrial investment was in 
Bihar. 
 
Madam, it is not as if there has been indifference 
or deliberate neglect. But, of course, the 
allocation could have been larger in order to 
make up for the past leeway. That, of course, 
would be desirable. But, even then nobody 
should run away with the impression that in the 
last two years the Government did not make 
good effort or that on the general lines on which 
other States have progressed, Bihar has not 
progressed. In fact, in the industrial field very 
considerable investment, more than pro-
portionately due, was made in the development 
of Bihar. Now, so far as... (Interruptions) 

DR. RAMKRIPAL SINHA : I want to know 
whether the hon. Minister is going to institute a 
Commitee of both the Houses. (Interruptions) 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : I am not 
allowing you. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : I am not 
allowing this. Just a minute. We have been 
discussing this question for hours and hours. 
The Minister must get a chance to reply to the 
main points raised in the House. I will not 
allow interruptions from anybody in this 
House. 

SHRI    UMASHANKAR   DIKSHIT    : 
Now, Madam, one point has been made by more 
than ont hon. Member and it has been alleged 
that it is not enough to be elected because elec-
tions have not been done properly, that there 
have not been free and fair elections. Madam, I 
do not know wherefrom our friends got this 
impression for the first time. Till the end of the 
last General Elections everybody in India and 
abroad, that is, anybody who was politically 
conscious and was interested in this subject said 
that Indian elections were of the fairest and 
freest kind. Even foreigners have testified to this 
fact. Now, one allegation was made... 

 
SHRI UMASHANKAR DIKSHIT : All 

the foreigners are not our friends. 

Madam, one allegations was made and it 
was repeated continuously for a number of weeks 
and months. It was said that there was some 
invisible ink. Madam, we just did not know what 

 



185 Re situation [23 APRIL 1974] in Bihar 186 
 

to do about it. We just went and saw the Sec-
retary. We went and saw the Chief Election 

Commissioner. All the available 7 
P.M.       papers were gone through where they 

were printed, those that were actually 
used and so on but we found absolutely not race 
or evidence of any kind of invisible ink. It was 
just some sort of election stunt and it did con-
fuse the people for some time but thereafter 
everybody closed the chapter and everybody 
kept quiet because all felt convinced that that 
had no basis. 

My submission in this respect is this I was 
reading the newspapers everyday. On 29 
occasions, as reported in daily papers, the 
meetings that were addresed by the Congress-
men, from the Prime Minister downwards were 
disturbed deliberately. I went to about 40 places. 
At one place a big glass of my pickup was 
broken. Eight to nine stones were thrown into it. 
Two or three came very near my body and the 
splinters fell all over the places. There was 
hardly a meeting which was not disturbed. Who 
is responsible for making the elections unfair- ? 
Is that the fair and free way of running elections 
? The Rajnarain's Party and the BKD in 
particular was indulging in these activities. 
Madam, no wonder in U.P. there has been an 
old tradition that... 

 

SHRI   UMASHANKAR    DIKSHIT   : 
That is why they are angry that some of their 
moves have not succeeded fully this time. This 
is what I wanted to say. 

 

SHRI   UMASHANKAR   DIKSHIT   : 
Madam, Harijans and other people of the back-
ward classes who are not really so strong, who 
are backward economically, backward in terms 
of caste, have been consistently intimidated 
from election to election, in every election. In 
one particular booth—I am referring to the ear-
lier 1967 elections—all the votes, mind you 
Madam, all the votes were caste in favour of 
Choudhry Charan Singh only. It cannot be that 
all the hundred per cent votes ... 

SHRI RAJNARAIN : On a point of 
order. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : What is your 
point of order   ? 

THE  VICE-CHAIRMAN (SHRIMATI 
PURABI  MUKHOPADHYAY)   :   Mr. Raj- 
narain, you are again making a speech. 
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(Interruption) 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. Raj-
narain, you are not the only person present in 
this House. 

SHRI    UMASHANKAR   DIKSHIT    : 
What I was trying to say is that this allegation 
sounds very hollow in the face of all the facts I 
have referred to just now—that a consistent 
attempt was made by the Opposition parties in 
U. P. to disturb practically every meeting that 
the Congress workers tried to address. Now, is 
that the way to ensure freedom and fairness of 
elections ? If it is not, I have met the point. 
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Government, wherever there are more than 
one party, wherever there is free society, any 
new party can be formed besides the ruling 
party and there the opposition parties expect 
sooner or later to take over from the ruling 
party. The distortion in the situation is... 
(Interruptions) Let him not now excite other 
people and create trouble and unnecessarily 
waste the time of the House. My request to 
him is, let him keep patience for a while. The 
point that I want to submit for everybody's 
consideration is this. The reason why the 
Congress Party has occupied positions of office 
and power for such a long time is because the 
Congress Party was the one Party which was 
most effective in bringing freedom to the 
count-try. That is why the people are 
supporting the Congress Party. Otherwise, I 
am sure . . . 

 

SHRI UMASHANKAR DIKSHIT : 

Gandhiji was not the only leader of the Party. 
The Indian r- ational Congress had an eminent 
array of leaders like Maulana Azad, like Sardar 
Vallabhbhai Patel, like Pandit Motilal Nehru, 
like Jawaharlal Nehru. It was not only 
Mahatma Gandhi. He led us, but there were 
millions of followers of Mahatma  Gandhi... 

THE VICE CHAIRMAN (SHRIMATI 
PURABI M JKHOPADHYAY) : Mr. Raj-
narain, pleas; sit down. I will not allow you to 
get up again because you are only interrupting. 
You may not agree with his point of view, but 
he has a eight to place his point of view. 

 
(Interruption) 

THE "ICE-CHAIRMAN (SHRIMATI 
PURABI M JKHOPADHYAY) : Please, no 
running commentary. It is going to be 7.15 and 
I will not allow this. Please sit down. 

SHRI   UMASHANKAR     DIKSHIT : 
Madam, befo re I close, I only wish to submit that 
so long as e ;agerated statements and pictures 
are placed before the House we are bound and 
will continut to place the other side of the pic-
ture, howevt r unpleasant it may appear to the 
other people. It is our duty to place those facts. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : The House 
stands adjourned till 11.00 A.M. tomorrow. 

The House then adjourned at 
twentyone minutes past seven of the 
clock till eleven of the clock on 
Wednesday, the 24th April,  1974. 
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